(e) if so, the action being taken n
thie matter?

The DMinister of Commerce (Shri
Dinesh Singh). (a) to (e) The State
Trading Corporation entered into four
contracts with a New York Fiurm
through thewr Indian agents, for the
mport of 45,000 tonnes of sulphur on
CEF baus during the period March
June 1967 A ghipment of 10,000 ton
nes agemst the first contract arrived
iz Bombay by vessel “Demitrios (4
Greek Flag vessel) in May 1967 It
was cleared and sold to the nomninees
of the technical authorities A second
consignment of 10,000 tonnes agamnst
the second contract was brought by
‘ss  Apatouria’ The documents mn
dicated that the consignment was ot
Dutch ongin and that the sulphur <hip
ped per ss ‘Apatourta wa- 'caded
at Rotterdam The vessel rudached
Bombay by about the 14th June 1967

un receipl of a4 complamnt the' inc
sulphur brought by “Apatouna was
of Polish origin instead of Dutch ongin
and that the goods were loaded ul
Gdyma, a Polish Port, the Customs
authorities did not allow the material
to be unloaded and the shipping do-
cuments were laken over Irom the
clearing agents of the STC for inves
tgatsion  As the material had io be
distributed among various major che
raical factories on 4n urgent basis the
STC request the customs authori-
ties to allow the material to be clear
éd They have agreed to do so on the
STC furmshing a bond, which has
qmee been executed The vessal 18 ex
pected to berth and discharge cargo
shortly

The STC hes g@ven notice o the
suppliers in New York and their Indian
agents that they will be responsible
or wharfage and/
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Will the Minister of Commerce be
pleased to state

(a) whether Government have cah
sidered the recommendations of the
Agricultural Prices Commission as re
gards price pollcy of raw cotton

{b) 1if so, the broad features of thc
recommendations and Government s
reaction therto

(¢) whether Government have 1
ceived any recommendations from tn
Indian Central Cotton Commttec a d
the Texhile Advisory Board

(d) if so, when and the sahen' lea
tures thereof and

(¢} Guvernment s reaction thereto?

The Mimster of Commer.e (Sari
Dinesh Singh) (a) to (e) Cotton
price policy for the season Septembe:
1967 to August, 1968 15 under consi-
deration 1n the light of the recommen
dations of the Agricultural Prices
Commisston and the Cotton Advisory
Board The Indian Centrul Cotton
Commuttee has been abolished by the
Mimistry of Food and Agrioulture aml
the question of getting recommencs
tions of the Commitive does not arise

Selection of Refitving Transportation
Asgistants

4852 Shri B K Daschowdhury: Will
the Minister of Rillway# be pleased to
state

(=) wivether the seduetidrt of Mellev-
ing Tramiportetidn Abeivtiiis by =
Board of Selection, appointed by the





